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Refund of Caution Money by
Sainik School, Kunjpura

5958. SHRI KRISHNA CHANDRA
HALDER : Will the Minister of
DEFENCE be pleased t~ state :

(a) whether the Sainik School, Kunj-
pura (Karnal) has not refunded the
caution money of the boys who passed
out from the schnol in 1975;

(b) if sc, the reasons thete of ; and

(c) what steps Gtvernment propose
to take to expedite the refund of caution
money ?

THE MINISTER OF DEFENCE
(SHRI JAGJIVAN RAM : (a) Caution
money in respect of all the
boys who passed out from the Sainik
School Kunjpura in 1975 except 9, has
been refunded.

(b)and (c). These 9 boys were retain-
ed in the school in the Monthof May,
1975 for N.D.A. crachintg. These boys
were in  receipt of scholarship frem
Delbi Administration, Foer their stay
in the schnol for N.D.A. craching, a sum
of RS, 175/- per boy has been claimed
from Delhi Adminictration. As per the
agreement bond executed by the parcnts
at the time «f admissicn any amcunt
withheld or disputed by the Govt, is to
be settled by the parents/guardians. The
caution moeney in respect of these bcys
has theref-re, been withheld pending
sanction « f schelorship by the Delhi Ad-
ministration. The amcunt will be
refunded to the students on receipt of
scholarship frem Delhi Administration,

Since there has  been considerable
delay in settling this matter. it is being
tuken up at Gevernment leve]l with the
Delhi Administration,

Tribal Unrest

5959. SHRI GIRIDHAR GOMAN-
GO : Will the Minister of HOME
AFFAIRS be pleased to state

(a) the steps taken by the Ministry to
check the tribal unrect in the country ;
and

(b) the rcasons of the unrest ?

THE MINISTER OF HOME
AFFAIRS : (SHRI " CHARAN
SINGH): (a) and (b). The Govern-
ment do not agree that there is any tribal
unrestin the country. The Government,
are, however, anxious that develcpment
of tribal areas should receive high pricrity
and appropriate steps in this behalf
have becn taker,

Publication on Life and Activities
of NetaiiB Subhas Chandra
ose

5960. SHRI SAMAR GUHA : Will
the Minister of INFORMATION AND
BROADCASTING be pleased toState @
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(a) whether. Government consider it
as a national duty to collectand preserve
the documentsry materials connected
with the revolutionary ectivities of Netaji
Subhas Chandra Bose outside India;

(b) if s¢, whether Government weuld
take necessary Steps with the help of
the Ministry of External Affairs, to find
out and collect (i) war-time Speeches and
writings of Netaji and news and other
documents connected with the Azad
Hind Legion in  Germany and INA in
S.E. Asia and (ii) dccumentary films
on Netaji and INA that are likely "o be
found in the cfficial archives cf Japan,
W. Germany, E. Germany, U.K., USA,
Burma, Malaya, Singap<r, Fhilippires
and others;

(c) whether already available writings
and speeches of Netaji will be reprinted
in all nati ~nallanguages in India for mass
circulation ;

(d) whether Government will, under-
take publicarions cn life and activities
of Netaji; and

{e) if s, the policy of the Janata
Government thereabout 2

THE MINISTER OF INFORMA-
TION AND BROADCASTING
(SHRI L. K. ADVANI): (a) and (b).
Yes, Sir. The Government have already
acquired <ome material in the furm of
speeches, writings, filmsand rec rdings/
transcripts of Netaji’s speeches frem
South East Asian and European ceun-
tries.

(c) to (e). Some publicatii ns ¢ n-
taining a biographical sketch of Netaiji,
his speeches, etc.. have already been
brought cut. Reprint of these publi-
catins will be considered io light cf
present stock p sitin and demand.
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